(fereelt Nroto= (3rreRen) WT—4 F i 21 BRead, 2025 1 wHTITR)

a1 afearery
AL AT Irogas et

ORI wferarery, faeefi—110054
fei®: 21 Hwad, 2025

feRga=T

BT, 23 /5 /38 /2025 / RAA-VII / fRmf / oo Rid 21 waw), 2025
fore wamrfora fasam AT B
Kt

feeell Wit ol wrow d feee @ Ry o & ufear od @ ware
el & fram 8 & 9u fam (1) & ooy & TacERT 24 HRA, 2025 @7 @' fAfy
Fifad oxar €, i &9 wdha womrh d Rl & Rum wr & arge @
Fatas g

80,/ —
(fa R |a)

{'\r&ﬁ (e

(tulid 1¥48)

|feg
WIH. 23 /5 /3e0e /2025 / FAA-VII /faam /1)) 111 RA®: 21 B9, 2025
ufaferfr el dfta—

e U, faeen faems v

faoell & THed wive |

HEMd, e / ToagHT itarera, ¥ag v+, 75 faeer |
afeE, W g U ded /69 oy &9 & Ry Hed |
e, URd WWPHR, TE 7S /GG B wHrer, 98 e |
wfem, fFafa e, fatem 9eq, e 3s, =2 Reel |

o i, e Ao 8, oot |

JU-—TTTA B UHTE wiem, T e &5 e |

= HA @ dfaRded w@fya/wf 4B & wfe asfe weard e
feeell o, faoe | 8

10. W gemaE aftE, I e 89, Roel e, faeet |

1. O favmreds, st e 8, feoell weaw, feeel |
2y

Suafea (faemd)

i o REONOIN o BRI e



(To be published in the Delhi Gazette (extra-ordinary) Part-1V dated 21,02/ 2025)

LEGIELATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
0Old Secretariat, Delhi 110054
Dated: 21/02/2025

NOTIFICATION

F.No.23/5/Speaker/2025/LAS-VIII/Legn. / ll60  The following order of
the Hon’ble Lieutenant Governor, Delhi, dated 21/02/2025 is hereby published
for general information:

“ORDER

In pursuance of sub-rule (1) of Rule 8 of the Rules of Procedure and
Conduct of Business in the Legislative Assembly of the National Capital Territory
of Delhi, | hereby fix the 24th February, 2025 as the date on which the election of

Speaker of the Legislative Assembly of the National Capital Territory of Delhi
shall be held.

Sd/f-
Vinai Eumar Saxena
Lieutenant Governor. Delhi”

&3/51,%‘-*-"-'-*
(Ranjeet Singh)
- 1817 R
F.No.23/5/8Speaker/2025/LAS-VIII/Legn. / Dated: 21 February, 2025
Copy for information: -
1. All Members of Legislative Assembly of NCT of Delhi.
2. All Members of Parliament from Delhi,
3. The Secretary General, Lok Sabha/Rajya Sabha Secretariat, New Delhi.
4. The Secretaries of all States/Union Territories Legislatures of India.
5. The Secretary to the Govt. of India, Ministry of Home Affairs/ Ministry of
Parliamentary Affairs, Parliament House, New Delhi,
6. The Secretary, Election Commission of India, Nirvachan Sadan, Ashoka
Road, New Delhi.
7. The Chief Secretary to the Government of NCT Delhi.
8. The Principal Secretary to the Lt. Governor, NCT of Delhi.
9

Additional Secretary to the Chief Minister, NCT of Delhi/Secretaries to all
Ministers, NCT of Delhi. .

10: All Administrative Secretaries to the Government of NCT Delhi.
11. All Heads of Departments, Government of NCT of Delhi.
zInLs"

(Sadanand Sah)
Deputy Secretary (Legislation)



